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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 47 of 2024
IN THE MATTER OF:
Gen Secretary Industrial Focal Point Welfare Association

....Applicant
VERSUS
State of Punjab & Ors. ....Respondents
AFFIDAVIT

I Charanjit Singh Ubhi aged about 53 years Executive Officer,
Municipal Council, Khanna, Tehsil Khanna, Distt. Ludhiana, Punjab,
India, do hereby solemnly affirm and declare as under:-

1. That in compliance of the order dated 26.11.2024 by this Hon’ble
tribunal we are filing the present affidavit. As per letter of Punjab
Water Supply and Sewerage Board, Ludhiana this oftice of the
deponent has been informed through letter that the work
Desalting/cleaning of existing sewer lines and 250mm i/d DIK9
Rising main in various streets by mechanized system using
Super/Sucker/drilling machine including, disposal of silt up to 5
Km. and dismantling of road. Providing, laying, jointing, cutting

and resting of 200 mm o/d UPVC pipe and all other works
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contingent there too at Focal Pont, Khanna, Town, Ludhiana
under which the said work K.H. Co. Op. L & C Society Ltd.
Bhagwanpura, Tehsil Malout, Distt. Shri Muktsar Sahib, Punjab
bearing office letter no. 2531 dated 20.06.2024 was allotted. The
said work had been 100% completed that was started on
20.06.2024. That the work completion letter has been annexed
herewith as Annexure A-1 (Colly).

2. That pursuant to order dated 26.11.2024 the test was conducted at
the site by Punjab Pollution Control Board and the same¢ was
found to be within the prescribed standards. The test report has
been annexed herewith as Annexure A-2.

3. That the photographs were taken of the site that shows that there
is no stagnation of water and the work has becn completed at the
site. The copy of the same has been annexed herewith as
Annexure A-3.

4. That following Industries at Focal Point, Khanna are using the

sewerage and water supply connections ar€ as under:-

S. Sewerage Name

No. A/c No.

1 PF-2  HEMKUNT INDUSTRIES
12 PF-4 BHAJAN SINGH
K PF-4A M/S G. V. SONDH AND DETERGANT
'4  PF-5  ANMOL INDUSTRY
5 PF-7 A.F.1 AGRO PLANT AND
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] INDUSTRIES

| PF-9 G..R PLANT INDUSTRIES

'PF-9A | R.P.MACHINET TOOLS

i PF-10A  M/S .PARTAP IRON AND

ROLLING MILLS NARESH DHAWAN

‘ S/0 AMIR CHAND

'PF-11 | JASVEER PROUDCT

| PF-12 VISHWAKARMA FOUNDRY

- |PF-13  BHAG SINGH

'PF-14 GURU NANAK INDUSTRIES
PE-15 K.S .SONS

| PF-16 NIRMAL SINGH

'PF-172 | SARASWATI INDUSTRY
'PF-19 | JEET RAI AND SONS

'PF-22 | KARNAILSINGH
'PF-25  |LAXMIANAMAL
PF-27 | JYOTIINDUSTRY

'PF-28 | MEHAK INDUSTRY

'PF-29 | SANJEEV INDUSTRY

'PF-31 | SANJEEV INDUSTRY

'PF-32 |S.K.SONS

'PF-33 | HIND UDYOG

(PF-34 | MEHAK INDUSTRIES
PF-35 | SANJEEV INDUSTRY

'PF-36 | HIGHWAY RETREAD

| PF-37 SUBHASH CHAND

'PF-39 | PARMINDER SINGH

'PF-40 | DHIR AGRO INDUSTRIES

| PF-41 RAJ KUMAR

'PF-44 | ASHOK STEEL INDUSTRIES
PF-43 KIRAN ICECREAM

PF-50 AVINASH INDUSTRIES

PF-51  BHARAT AGRO INDUSTRIES
PF-54  ATAM MANOHAR INDUSTRIES
PF-55 DIAMOND SPRINGS

PF-57 AMARJEET SINGH

PE-59 AGGARWAL INDUSTRIES
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40 PF-62 RAM PARKASH -
41  PF-63 | ANMOL INDUSTRIES

42 PF-64 | SUSHIL KUMAR

43 |PF-66 | CHAMUNDA CHEMICALES

44 | PF-7 | AMAN FEED

45 |PF-72 | SATPAL
146 |PF-73 | GOPIKA INDUSTRIES
(47 |PF-75 | ORIAN ENGINEERS
48 |PF-76 | AGGARWAL INDUSTRIES
49 [PR78 | VIKAS INDUSTRIES _
50 PF-79 J' SATISH SOAP

51 [PF-80  |SANJAY SOLVEX

52 |PF-81 | MALKIT SINGH

53 |PF-83 F.E.AGRO

54 |PF-84 |KULWINDER SINGH S/O BALDEV

SINGH
55 |PF-85 | D.V.INDUSTRIES |
56 | PF-86 | TARUN PREET SINGH SONDH S/0
‘ BHUPINDER SINGH
57 \ PF-87 GUPTA STEEL UDYOG NEAR
GAGAN FEED INDUSTRIES

|58 | PF-88 SHRI TRIVANI INDUSTRIES
59 PARAMPREET SINGH BAL S/O )

|
| 1

\ 2

3

O 00 9 O L &

‘PF -89

SHIVDEYV SINGH

' S.No. ‘Consumer | Owner name

no.
| PF-1
| PF-2

PF-3
PF-4
PF-5
PF-6
PF-7
PF-8
PF-9

S.G ELECTRIC INDUSTRIES
HEMKUNT INDUSTRAL
CORPORATION

UPKAR INDUSRTY

BHAJAN SINGH

' TERSEM CHAND ANMOL FEED

' PARTAP MECHNICAL TOOLS
A.F.I AGRO PVTLTD

' KAMAL CHEMICAL ALLOYS
G.R PLANT IMPROVEMENT

Ashok Kun Iafﬁ
In & Through Out
Ludhiana
Regd. No. 3976
‘\ pr Dt. 12-4-27
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10 |PF-9A | GAURAV DHAND S/O KRISHAN DEV |
| | ‘DHAND |
11 |PF-10 | R.P MACHINE TOOLS
12 |PF-II |' JASBIR PRODUCT
|13 |PF-12 VISHKARMA FOUNDRY

14 |PF-13 | BHAG SINGH
! 15 ‘ PF-14 | GURU NANAK INDUSTRIAL

| CORPORATIONO
16 [PF-IS  [K.SSONS

17 |PF-16  |NIRMAL KUMAR
18 |PF-17 SARSWATIINDUSTRIES
19 |PF-18 | KARNAIL SINGH BROTHERS
20 |PF-18A | JEET RAI SONS
21 |PF-19 | VEENUS CONTROL DEVICE
122 | PF-22 KARNAIL SINGH
23 |PF-25 | LAKSHMIANEMAL

24 | PF-26  MANOHAR INDUSTRY

‘  CORPORATION

25 |PF27  [JYOTIINDUSTRY

26 |PF-30 | SADHUSINGH
27 |PF-32 M.K SONS -
128 |PF-33 HIND UDYOG

29  PF-37 SUBASH CHAND
30  PF-38 KARAM CHAND

31 PF-39 | PARMINDAR SINGH

32 |PF-40 | DHIR AGRO INDUSTRY
33 |PF-41 'KRISHAN LAL
134 |PF-42 | SHIRIRAM INDUSTRY
'35 |PF-43 | KIRAN ICE CREAM
136 | PF-44 ASHOKA STEEL INDUSTRIES
137 PF-45 ' PUNJAB OIL MILL
38 | PF-45A  WATSON ENGNERING WORKS
| ANIL KUMAR AGGARWAL S/O RAJ
| | KUMAR AGGARWAL
i 39 |PF-46 | SOHNA AGRO INDUSTRY
40 |PF-47 | JAIN HANS PAPER MILL
‘41 |[PF-48 | URMILA DEVI KRISHNA AGRO
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PF-49 ' RAJ KUMAR PUNJAB FLOOR
| |INDUSTRY
(PF-50 | AVINASH INDUSTRY
'PF-51 | BHARAT AGRO INDUSTRIES
| PF-52 ' KULWINDER SINGH S/O BALDEV
B SINGH
|PF-53 | M/S AMRIT AGRO INDUSTRY
'PF-53A | KIRAN FEED CORPORATION
'PF-55 | DIMOND SPRINGS
|PF-56 | GODREJ SOAPS
PF-57 | AMARJIT SINGH GOLDEN ICE
' CREAM
PF-58 | VISHAL INDUSTRY
'PF-58A | M/S DASHMESH BATRY& METAL
| INDUSTRIES
[PF-59 | AGGARWAL FOUNDRY
 PF-60 ' LAJPAT RAI RAJ COMPUTER
| KANDA
| PF-61 'RAM PARKASH
'PF-62 | RAM PARKASH
| PF-63  ANMOL INDUSTRIES
| PF-64 SUNIL KUMAR
PF-66  CHAMUNDA CHEMICAL FEED
PF-67 C.C.F INDUSTRY
PF-71 | AMAN FEED
PF-74 GOLDEN ENGENIERING
PF-75 ORION ENGENIERING WORKS
'PF-76 AGGARWAL INDUSTRIES
| PF-77 N.K INTERPRISES
| PF-78 VIKAS INDUSTRIES
| PF-79 ' SATISH SOAP
'PF-81  MALKIT SINGH
| PF-84 ' G.V.SOAP & DETERGENT

5. That as asked by the amicus in his report dated 17.10.2024 the

position with regard to Marfed Vanaspati & Allied Industries
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(Respondent no.36), we have checked the same and neither it has
taken sewerage and water supply connections from Municipal
Council, Khanna nor it discharges any kind of effluent in the

sewerage line of Municipal Council, Khanna.

=
. . Executive Officer
Verification :- Municipal Council

Khanna
Verification that the contents of the above affidavit are true and correct

to the best of my knowledge and belief and nothing has been concealed

therein.

Verified at
| Deponent.

(AL e Office
‘Q\ B . 0%,{7 Munici )
,’I Ashok Kumar\é s ir\),g)‘y unicipal Council -
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Regd. No. 3476 Centified that affidaviVSSP/GPA have been
By readover & explained to this depcnent excutant
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ANNEXURE A-1

Punjabi to English Translation

PUNJAB WATER SUPPLY AND SEWERAGE MANDAL,

To

Sub:

LUDHIANA.

The Executive Officer,

Municipal Couﬁcil, Khanna

No. 5686 dated 02.12.2024.

Desalting/cleaning of existing sewer lines and 250mm
i/d DIK9 Rising main in various streets by
mechanized  system using Super/ Sucker/drilling
machine including, disposal of silt up to 5 Km. and
dismantling of road. Providing ,laying, jointing, cutting
and resting of 200 mm o/d UPVC pipe and all other
works contingent there too at Focal Point, Khanna,

Town, Ludhiana.

Ref:- Sub Divisional Engineer, Punjab V/s Sewerage Sub

Division -2, Khanna regarding letter no.548 dated

02.12.2024.

Regarding the above mentioned subject Sub Divisional

Engineer, Punjab V/Is Sewerage Sub Division -2, Khanna, this

office has been informed through letter under which the said work

K.H.Co.Op. L & C Society Ltd. Bhagwanpura, Tehsil Malout, Distt.

Shri Muktsar Sahib, Punjab bearing office letter no. 2531 dated

20.06.2024 was allotted. The said work had been 100% completed.

This is for information and further action

Executive Engineer,

.Punjab Water Supply and Sewerage
Division, Ludhiana.
Sd/- in Eng.

" Dated 02.12.2024
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The Executive Officer,

Municipal Council, Khanna
Sub :- Intimation regarding completion of work as satisfactory.
Sir,

This is for your information that the work
Desalting/cleaning of existing sewer lines and 250mm i/d DIK9
Rising main in various streets by mechanized system using
Super/Sucker/drilling machine including, disposal of silt up to 5
Km. and dismantling of road. Providing ,laying, jointing, cutting
and res}ing of 200 mm o/d UPVC pipe and all other works
contingent there too at Focal Pont, Khanna, Town, Ludhiana has
been completed as per the requirement of Focal Point, Welfare

Association, Khanna.

’I/‘lnnking you,
LA/‘ 22
Pres d,orﬂ/ Industrial Focal Point,

Welfare Association, Khanna
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i R PUNJAB l’OLLU'lWCONTROL BOARD
S e CENTRAL LABORATORY
! \‘W NADL Aceredited & 150 450011 2018 (O1185) errlified Lalovntory
F WATER LAD, NEAD OFFICE. YATAVARAN DUAWAY, UATIALA, PUNIAYN
{ N Emailiylal 20103 pnealf cpng; Webstte waw ppstinabing gy
TEST REPORT
Test Report Code ;o E-1467-1468
Report Issue Date v29.01.2024 .
Report Sent 1o (Name & Address) ¢ STP29 MLD, M.C Khanna
Date of Sample Receipt to10d1,2024
Sample Reglstration No, ¢ E-1467-1168
Sample Description ' ¢ EfMuent Sample
Type of Sample i Grob
Analysis Duration 1912024 1929.81.2024
Sampling Location : Inletof STP(E-1467), Outlet of STP(E-1463)
Date of Sample Collection ©o18.01.2024 4
Name of Sample Collecting Officer : Er Sanmpreet Singh, AEE & Er.Amripal Kaur, 50O (PWSSB)
Sampling Protocol ¢ IS 17614 (Part-103: 2021
Sample Quantity T 60L
Sample Packing : Plastic Bottle

Test Results
~ (Water Quality Analysis)

Sr. ) Results Prtu‘ribcd
l;u Test Parameters Units [Tinlerof 1 Outlet of bmr'td':trd
STP STP Limit
1| Feacal Coliform MPN/100ml S 1.20,000 | BDL 1600
2 | Lead(Pb) . mg'l - 8DL -
' 3 | Copper(Cu) maed . BDL -
- 4 | Arsenic(As) gl - BDL -
S | Cebali{Co) mgil - BDL -
y 6 | Molybdenum(Mo) mgfd - BDL -
7 | Cadmium{Cd) mg/l - BDL = P
8 ([Sclenium{Se) mg/l . BDL -
9 (Vanadium(V) mgl - uDL -
10 JAluminium(Al) mg/i - BOL -
11 |Tin{Sm) Smgdl - BDL -
12 IManganese(Mn) mg!l - BDL -
13 [Boron(B) mg/d - 8DL -

Renarba; The prescribed standnyds are uy per ootifientdon no 183 dUIEXDY, Honever, If any striugent’other standants Rave been impised By
the Board, the saeme shall prevail,
Note: BDL means Below Methad Deteetivn Limit,

¢*-—Fnd of Roport—-**
Endst, No: B ovF > &Y P D 09, _/4"‘{'%
A copy of the above [s forwarded 1o the: -
. The Chief Environmental Englneer (Water), Panjab Pollwlion Contral Boaskl, Ludhiaua
2, ‘The Senicr Environment Englncer, Punjab Pollution Control Boand, Zonal Oftice-11, Patiala,
3.

The Environment Engineer, Punjob Pollution Comral Board, Regional Oftice, Patehgach Sahib

s,
G
%\QM cRal [?‘\ o
Name, Designation &Slgnnture of Anulyst f—‘\/u_. Nuwme & I)csi&'/j((m\ of Authorized Signatory
13 ;

Avtur Ningl
Seiomtifle Offieer :
(Seal & Signature) <5y
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Test Report Code

Report Issuc Date

Report Sent ta (Name & Address)
Darte of Sample Receipt

Sample Regisimtion No.

Sampie Description

Type of Sample

Analysis Duratien

Sanmipling Location

Datc of Sample Collection

Name of Sample Collecting Officer

Sampling Protocol
Sample Quantity
Sample Packing,

TEST REFORT

E-1467.1468

1 20.01.2024

¢ STP 29 MLD, M.C Khauna

¢o19.00.2024

1 E-1467-14068

: Effluent Sample

. Grub

: IOIIQO"HD"‘)H"O"l

< It uf STR(E-19GT). Onifet of STPE-1465y

¢ 18012024

1 Br. Sanatpreel Singh ALE & Er.Ainritpal Kabir, SDO
(PWSSD)

: 1S 17614 (Part-10); 2021

¢ 600

: Plastic Boutle

Test Resuls
(Water Quality Analysis)

Se.
No [Test Parameters

r1l Value
Total Suspended Solids (TSS)
Bio-Chamicul Qaygen Demand (30
[t\ukell.\!) _
| Zinc(Zn)
| Chremiuai(Cr) '
| 1rontFe)

ool Wwdeus]re —

Results Preseribed I
Units ool Outlet of S!nmln'rd Test Method ‘
STP ST Limlt ¢
[ - 7.3 7.9 6.5.9.0 1S 3025 Fartel | {
| mal 28 <§ 100 153628 Paz1T |
By [ mgt | 331 | B 30 {5 502€ Pamn=t:
| mpt o 20,1 = Aplis-21™ £d. 31113
| men - <01 : Apha-2:= £4.3111-8]
| man : <0.1 - | Apke-23TEd gl
| met | - €@l . - | AphaliTEL 318

Remarks: ‘Ibe prescribed stailards ace bs pee gunlicalion ou 155 41 28302, Himerer, iTanly stringentiother s1anda s kave baem mojow by

Ihe Baasd, ¥¢ tanse slall prevpil,

Name, Designation &Sigaature .r;\nmsl

% Envd of Report—*

e

!_f IL\
Avtar Singh
Scientific Olicer
(Sead & Signannm

FSCHAPE/ Q.41 Roe. f0 1L

NG 110 emis 1edsie o il irirD/et bowol
3 Vs (oot ook By 19 ohebiaad sipridy 68 U bait ahilondt jub mede oy e3amal of thee IVLTS Ladiis bt g

Figet ol't
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M Gmall Gmail - SERVICE OF AFFIDAVIT IN OA NO. 47 OF 2024 16

The Office of Karan Sharma <officeofkaransharmaaor@gmail.com>

SERVICE OF AFFIDAVIT IN OA NO. 47 OF 2024

1 message

The Office of Karan Sharma <officeofkaransharmaaor@gmail.com> Mon, Dec 16, 2024 at 7:06 PM
To: "VIKAS INDUSTRIAL CORPORATION." <vickhn38@gmail.com>, abhishek yadav <kdev.abhishek@gmail.com>

Dear Sir

Please find the attached Affidavit in the matter of Gen Secretary Industrial focal point Welfare Association Vs. The
State Punjab & Ors. on behalf of the Respondent No. 3

Regards

Office of Karan Sharma, AOR
Mob. No.: 9999777847

ﬂ Affidavit by Khanna in OA 74 of 2024.pdf
6809K

https://mail.google.com/mail/u/0/?ik=a4e52122c0&view=pt&search=all&permthid=thread-a:r-8741160718006755826 &simpl=msg-a:r-8546891022... 11
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